[ 12 December, 2023 ]

MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Shri Kailash Soni: Shri Abir Ranjan Biswas (West
Bengal), Shri P. Wilson (Tamil Nadu), Dr. Amar Patnaik (Odisha), Dr. Sasmit Patra
(Odisha), Dr. Santanu Sen (West Bengal), Shri Deepak Prakash (Jharkhand), Shri
Dhananjay Bhimrao Mahadik (I\/Iaharashtra), Shrimati S. Phangnon Konyak
(Nagaland), Shri Ram Chander Jangra (Haryana) and Dr. Sonal Mansingh
(Nominated).

Pro-Khalistani activities on Foreign Soil
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3ITI Ueh 95 &1 THIR 3R AUl G, bl STRI 3{aR H IS BT AIdT (ST 2| BT &1
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MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Shrimati Priyanka Chaturvedi: Shri Sanjeev Arora
(Punjab), Dr. John Brittas (Kerala), Shri Sushil Kumar Gupta (NCT of Delhi), Shri
Rajmani Patel (Madhya Pradesh), Shrimati Phulo Devi Netam (Chhattisgarh), Dr.
Santanu Sen (West Bengal), Dr. Fauzia Khan (Maharashtra), Shri Maharaja
Sanajaoba Leishemba (Manipur), Shri Kanakamedala Ravindra Kumar (Andhra
Pradesh), Shri Jawhar Sircar (West Bengal), Shri Sandosh Kumar P. (Kerala), Shri
A. A. Rahim (Kerala), Shrimati Sulata Deo (Odisha), Shri Abir Ranjan Biswas (West
Bengal), Shri P. Wilson (Tamil Nadu), Dr. Sasmit Patra (Odisha), Shri Deepak
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Prakash (Jharkhand), Dr. Kanimozhi NVN Somu and Shri Ram Chander Jangra
(Haryana).

This is an important issue. | discussed with floor leaders so that a voice from
this august Chamber can go to the entire world. Now, Shri Prakash chik Baraik.

Issue of Provident Fund of North Bengal Tea belt
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(MR. DEPUTY CHAIRMAN in the Chair.)
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SIS, 100-150 ATl F AR STHIF & Ug I ol feAis off, 5T TRBR BI
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